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(b) whether the policy of Government is 
to provide job to one member of each family 
of those farmers whose lands have been 
acquired; and 

(c) if so, the time by whICh they are likely 
to be provided jobs and details in this re-
gard? 

THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (SHRI NATHU RAM MtRDHA): 
(a) to (c). There were 851 land-losers In the 
context of land acquired for IFFCD, Aonla 
Project. Out of these 715 were eligible for 
employment and 191 have been provided 
employment. In addition, about 100 land-
losers have been given Jobs Intermittently on 
temporary basIs. 

In accordance with the State Govern-
ment guidelines, IFFCO has given prefer-
ence to land-losers for employment For 
unskilled Jobs. the recrurtment IS made from 
among the land-losers only. Recruitment 
rules have been relaxed for them. Further, 
land-losers with some education are bemg 
tramed to get opportunities for befOg em-
ployed on semI-skilled jobs. 

A number of development and other 
works have been undertaken by IFFCO in 
collaboration with State/District administra-
tion so that employment opportunities might 
further improve for land-losers 

Quota for All India Permits 

6753. SHRI RAJVEER SINGH: Will 
the Minister of SURFACE TRANSPORT be 
pleased to stale: 

(a) whether Union Government pro-
pose to allot to certain quota of All India 
Permit to the State Governments for plying 
passenger buses; 

(~ ~ so, the crlterra followed for such 
allocation: 

(c} the number to such permits allotted 
to Govemment of Uttar Pradesh during 1989; 

(d) whether any quota has been re-
served for Scheduled Castes and Sched-
uled Tribes; and 

(e) If so, the details thereof? 

THE MINISTER OF SURFACE TRANS-
PORT (SHRI K.P. UNNIKRISHAN): (a) and 
(b) There is no quota for issue of All India 
Permits for the State Governments. The All 
India Permits are issued by the State Trans-
port Authorrties in accordance with the pro-
visions of sub-s~ions (9) and (10) of Sec-
tion 88 of Motor Vehicles Act, 1988. 

(c) Does not arise. 

(d) No, Sir. 

(e) Does not arise. 

Districts Selected by National Technol-
ogy Mission for Development of Inte-

grated Drinking Water Supply Projects 
in Uttar Pradesh 

6754. SHRI RAJVEER SINGH: Will 
the Minister of AGRICUL TURE be pleased 
to state: 

(a) th~ number of districts selected by 
National T echno1ogy Mission for the devel-
opment of Integrated drinking water supply 
projects in Uttar Pradesh; 

(b) if so, the names of these districts; 

(c) whether a programme has been 
launched for the actual realisation of this 
objective; and 

(d) n so, the progress made so far In the 
implementation of this programme? 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI UPENDRA NATH VERMA)' 
(a) and (b) Four dlstncts namely Mirzapur, 
Agra, Unnao and Sultanpur have been taken 
up under the National Drinking Water MIS-
slOnforthe development of Integrated drink-
ing water supply projects In Uttar Pradesh. 

(c) Yes, Sir. 

(d) Aga1nc;j the schemes approved under 
the detallpd nroJect reports of these districts 
for estimated cost of Rs 18 18 crores, 13.21 
crores have been released so far The ex-
penditure reported Februi1ry. 1990 IS Rs'. 
12.62 crort!'; 

Funds to Madhya Pradesh for Exten-
sive Dairy Development 

6755 SHRI CHHABIRAM ARGAL Will 
the MInister of AGRICULTURE be pleased 
to state 

(a) whpther Government propose to 
prOVide special financial assistance to 
M~dhyCl Prr!rlp~h hr pvtenslve dairy devel-
opment. 

(b) If so, the details thereof. 

(C) whether Government have Signed 
an agreement wIth Denmark fordalry devel-
opment: and 

(d) rt so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTuRE. (SHRI NITISH KUMAR)' 
,a) and (b). Madhya Pradesh IS already 
covered under the daIry development pro-
gramme known as OperatIon Flood, sInce 
1980. The proJeCt coves 29 dIstricts of the 
State. 3814 v;lIage level daIry cooperative 
SOCIeties with a farmer membership of 1.5 

lakhs have been organised in the State till 
December, 1989. National Dairy Develop-
ment Board has released a sum of Rs. 
3954.261akh (provisional) since inception of 
the project till March 1990, for implementa-
tion of the programme. 

However, for financing projects under 
Operation Flood III, mdlvldual milk unions 
are reqUired to submrt Sub-Project Invest-
ment Proposals (SPIP) to the National Dairy 
Development Board (NODS) NDDB has not 
received such proposals from individual milk 
unIons 10 Madhya Pradesh exceptfrom Uilam 
ni,lk union. 

ASSistance for purchase of milch cattle 
IS given to target group under Integrated 
Rural Development Programme (IRDP) also, 
In all States/UTs In Madhya Pradesh durmg 
1989-90 (up to Feb., 1990), 37597 famIlies 
have been prOVided milch cattle under this 
programme 

(c) No, Sir. 

(d) Does not arise. 

Development of Mandls 

6756 SHRI CHHABIRAM ARGAl: Will 
the MinIster of AGRICULTURE be pleased 
to state 

(a) the amount sanctioned as Central 
grant dunng 1989-90 for the development of 
small mandls, 

(b) whether proJect-reports for develop-
ment of eleven major mandls are still pend-
109 for clearance by Union Government; and 

(C) If so, the details thereof and when 
these are likely to be cleared? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRt UPENDRA NATH VERMA): 


